OPEN OOURT

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH ALLAHABAD.

Original Application No. 480 of 2003, \
Allahsbad this the 06th day of May 2003,
Hon'ble Mr.Justice R.R.K. Irivedi, V,C,

Uma Shanker Rai
a/a 60 years

s/o Late Ram Prasad Rai, :
r/o r.538/G- Type 11, DL Colony

Varanasl—22l004.
,k..y.o;,AppliCant.

(By #dvocate ; Sri!'R.P, Srivastava)

Versuse.

1. Union of India
through General Manacer

B.L.W. Varanasi-221004.

o Chief Mechanical Enolneer s (P)
' D.L.W,, Varanasi~-221004,

; o gaocuoa.ReSpondentS.
(By Advocate : Sri K.P. Singh)

ORDER

S e e

By this O.A., filed under section 19 of ‘Administrative

Iribunals Act 1985, the applicant has prayed for a

direction to the respondents to permit the applicant to

continue in occupation of Railway Qarter No.538/G-Type 1I,

in the D,L.W, Township at varanasi on' payment of normal
rent till payments of all dues as referred to in

paragraph 4.9 of this original application.
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2, It ié not disputed that the applicant hgb'retired

T5-9 IV AN
fr0m service on 30.09. 2002. On his requestzApeLoermltted

to continue in the Quarter upto 3L.OV.2003 /gone of ‘the
claims about the retlrall\ vpemciEmtarre ars Of salary
ari&enolnc decision for which he has already filed 0.A.

-~

in this Trlbunal. H0wever %ﬁthe Olppllcam: has alreacy

retired from servlo%/he has no.right to contlnuo in
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